NATIONAL COM PANY LAW TRIBUNAL '
AHMEDABAD BENCH | -

AHMEDABAD
Co. Appeal No. 12/252(3)/NCLT/AHM/2017

~ Coram: - Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
‘  MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
'BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 28.04.2017

Name of the Company: ~ Savitri Jajoo & Anr.
' V/s. _
Registrar of Companies, Gwalior

>ection of the Companies Act:  Section 252(3) of the Companies Act 2013

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION __ REPRESENTATION _ SIGNATURE

Tf QTT_KTQIP@TH:I PC < o - Fev Mbhad ﬂj}f‘ _

- MNo £-5g12.  Ne 1€2

" ORDER

- Learned PCS Mr. Pratik Tnpathl present for Appellant No 1 and No. 2. None
present for Respondent. .

Appellant is directed to issue notice to Respondent 1nform1ng him the date of hearing
betore admlssmn and file proof of service.

- List the matter on 15.05 2017.

é(l(l RAVEENDRA BA.&

MEMBER JUDICIAL

Dated this the 28" day of April, 2017.




